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Income Tax Appellate Tribunal, Chandigarh Benches, Chandigarh
Date: 07.07.2026

List of Tribunal Orders pronounced

Sr. No. ITA/MA/SA No. Name of the case Bench Date of Order Result
hearing Pronounced
= Date
Author: Sh. Laliet Kumar, JM Co-Author: Sh. Manoj Kumar Aggarwal, }\M _
i ITA No. 999/Chd/24 | Sandeep B |01.07.2026 | 06.07.2026 | Allowed
2 | ITA No. 1181/Chd/24 | Tara Chand & Sons B |30.06.2026 | 06.07.2026 | Allowed
3 | ITA No.71/Chd/26 | Shaiq Ahmed Khan B |30.06.2026 | 06.07.2026 | Allowed
4 | ITA No.293/Chd/25 | Rajinder Singh B |30.06.2026 | 06.07.2026 | Allowed
5to8 | ITA Nos. 1213 to Indira Gandhi University A | 06.07.2026 | 07.07.2026 | Allowed
o 21216/Chd/26 S : | e N e
=29 ITA No. 87/Chd/26 Housing Board Haryana A | 07.07.2026 | 07.07.2026 AIIQV\_/eq
‘Author: Sh. ManOJ Kumar Co-Author: Sh. Laliet Kumar, JM
Aggarwal, AM T
1to3 |[ITA Nos.1834to | The Patiala Coop Mktg. | B | 29.06.2026 | 06.07.2026 | Allowed
e 1836/Chd/25 Society
ot ITA No. 37/Chd/26 Vinod Kumar B 29.06. 20%6_ 06.07.2026 Allowed
D) ITA No. 719/Chd/26 | Modi Education Society B 29.06.2026 770‘6 QZ 2026 W,A_”Q‘f‘fed
6 &7 ITA Nos. 1859 & Samvedna B 01.07.2026 | 06.07.2026 Allowed
o= s60/chd/a5 e
Lt ITA No.989/Chd/26 | Sh. Raman Kant B 30.06.2026 | 06.07.2026 | Allowed
BagRaR ITA No. 1147/Chd/26 Hi Tech International A 06.07.2026 | 07. 07.2026 Dlsmlssed
10 | ITA No.942/Chd/26 | Arihant Roller Flour Mills _ A | 04.06.2026 | 07.07.2026 | Allowed
11 | ITA No. 1369/Chd/26 | Kulbir Singh | A [06.07.2026 | 07.07.2026 | Allowed
12 | ITA No. 924/Chd/26 | Smt. Baljinder Kaur A | 06.07.2026 | 07.07.2026 | Allowed _
13 | ITA No.588/Chd/26 | Jagjit Singh A | 06.07.2026 | 07.07.2026 | Allowed
14to 18 | SA Nos. 44 to Hindustan Uniliver Ltd. A 06.07.2026 | 07.07.2026 | Allowed
= 48/Chd/26 b & P e
Author Sh . Laliet Kumar, M | e
1 [ ITA No.119/Chd/26 | Amrish Bansal &3 ~ SMC | 25.06.2026 | 06.07.2026 | Allowed
2&3 | ITA Nos. 84 & Lalit Goyal : SMC | 25.06.2026 | 06.07.2026 | Allowed
e 105/Chd/26
4 | ITA No.78/Chd/26 Renu Sharma SMC | 25.06.2026 | 07.07.2026 Dlsmlssed
D) ITA No. 64/Chd/26 Virender Kumar SMC | 25.06.2026 0707_292Q % Allowed
=67 | ITA No. 7_3_4/Chd/25 Krishna Chauhan SMC | 25.06.2026 O'{'_Q7 2026 Dl_smlssed
7 | ITA No.63/Chd/26 | Sh. Surinder Singh SMC | 24.06.2026 | 07.07.2026 | Partly
Allowed
Authorﬂghfw;nOJ Kumar i S g
Aggarwal, AM = P S o o
1 ITA No.112/Chd/26 | Vijay Bahadur | smMC |30.06.2026 | 06.07.2026 Partly
_Allowed
D ITA No.1777/Chd/25 | Bhupinder Pal Singh | SMC | 29.06.2026 | 06.07.2026 | Partly
R e E | Allowed
3 ITA No. 394/&{@/26 Smt. Parvinder Kaur SMC | 30.06.2026 | 06.07. 2026 _AAI;Ivaed g
ITA No. 85/Chd/26 Jagvir SMC | 29.06.2026 | 06.07 2026 W‘Al_lq_wed 7
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5 | ITA No.119/Chd/26 | Amrish Bansal | smMc [30.06.2026 | 06.07.2026 | Allowed
6 | ITA No.678/Chd/26 | Kamal Partap Chaudhary | SMC | 01.07.2026 | 07.07.2026 | Allowed
7 | ITA No.622/Chd/26 | Parmjeet Singh | SMC |01.07.2026 | 07.07.2026 | Allowed
8 | ITA No.540/Chd/26 | Achharwal Coop Agri. Service | SMC | 01.07.2026 | 07.07.2026 | Allowed
9 | ITA No.504/Chd/26 | Sh. Mahaan Parkash Kaundal | SMC | 01.07.2026 | 07.07.2026 | Allowed
10 | ITA No.563/Chd/26 | Gagan Khanna SMC | 01.07.2026 | 07.07.2026 | Dismissed
I RITAS No___4£7/Chd/26 Gurcharan Singh SMC | 01.07.2026 | 07.07. 2026 | Ajlowed
Sl ITA No. 478/Chd/26 | Maghi Educational Trust SMC | 01.07.2026 | 07.07.2026 | Allowed
13 | ITA No.542/Chd/26 | Vandana Sharma SMC | 01.07.2026 | 07.07.2026 | Allowed
S ITA No. 503/Chd/26 | The Shimla Urban Coop Bank SMC | 01. O7 2026 | 07.07. 2026 | Allowed
15 | ITA No.479/Chd/26 | The Inna Bajwa Coop Agri. Ser | SMC | 01.07.2026 | 07.07.2026 | Allowed
16 | ITA No.419/Chd/26 | Naveen Kumar Katoch SMC | 01. 07. 2026 | O7 .07.2026 | vAvlr!ovye_ed_ :
17 | ITA No. 688/Chd/26 | Amarijit Singh SMC | 01.07.2026 | 07.07.2026 | Allowed
18 & 19 | ITA Nos. 421 & Jyoti Gupta SMC | 01.07.2026 | 07.07.2026 | Allowed
| 422/cnd/26 s s
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